FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KAVED STEEL PRODUCTS PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor M/S KAVED STEEL PRODUCTS PRIVATE LIMITED
2. Date of incorporation of corporate debtor | 27t July 2011
3. | Authority under which corporate debtor | ROC — Pune
is incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74900PN2011PTC140279
Identification No. of corporate debtor
5. Address of the registered office and | D-531, 544, 5th Floor Clover Center Moledina
principal office (if any) of corporate | Road, Camp, Pune, Maharashtra, India, 411001
debtor
6. Insolvency commencement date in | 25.08.2025 (Monday)
respect of corporate debtor Received on 31.08.2025 (Sunday)
7. Estimated date of closure of insolvency | 21.02.2026 (Saturday)
resolution process
8. Name and registration number of the | Mr. Arihant Nenawati
insolvency professional acting as interim | IBBI/IPA-001/IP-P00456/2017-18/10799
resolution professional AFA Valid Till: 31.12.2025
9. Address and e-mail of the interim | Nenawati & Associates B 202, Sheraton Classic, Dr
resolution professional, as registered | Charat Singh Colony Chakala, Andheri East,
with the Board Mumbai City, Maharashtra ,400069
Email ID: arihant.nenawati@truvisoryipe.com
10. | Address and e-mail to be used for | 410, 4th Floor, Bluerose Industrial Estate
correspondence  with the interim | Near Metro Mall and Tata Power Petrol Pump
resolution professional Western Express Highway, Borivali East — 400066
Mumbai
Email ID: ibc.kavedsteel@gmail.com
11. | Last date for submission of claims 14-09-2025 (Sunday)
12. | Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a)Relevant Forms and Weblink: https://ibbi.gov.in/en/home/downloads

(b)Details of authorized representatives
are available at:

Not Applicable

Notice is hereby given that the National Company Law Tribunal Mumbai Bench-VI, has ordered
the commencement of a corporate insolvency resolution process of the KAVED STEEL PRODUCTS
PRIVATE LIMITED on 25.08.2025 (Monday), Received on 31.08.2025 (Sunday).



mailto:arihant.nenawati@truvisoryipe.com
mailto:ibc.kavedsteel@gmail.com

The creditors of KAVED STEEL PRODUCTS PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 14.09.2025 (Sunday) to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.
Arihant 30 et
Nenewati 2535 050

Arihant Nenawati
Interim Resolution Professional
In the matter of Kaved Steel Products Private Limited
IBBI/IPA-001/IP-P00456/2017-18/10799
Correspondence Address: 410, 4th Floor, Bluerose Industrial Estate,
Near Metro Mall and Tata Power Petrol Pump,
Western Express Highway, Borivali East - 400066 Mumbai

Email Id: ibc.kavedsteel@gmail.com

Date :02.09.2025
Place : Mumbai


mailto:ibc.kavedsteel@gmail.com

WWW.FINANCIALEXPRESS.COM

PUBLIC NOTICE PUBLIC NOTICE FORM A
FINANCIAL EXPRESS Notice is hereby given that This s bo inform thal Molice |sheredy PUEBLIC ANNOUNCEMENT

TUESDAY, SEPTEMBER 2, 2025

IN THE COURT OF THE PRINCIPAL
SUBORDINATE JUDGE OF

Share Certificate No. 0099, having
5 shares having Distinctive Nos.

given o general public at large that my
client Shel, Dmwvaseshwar Sopan Inobe,
R/at: Mehrunagar Pimpri Pune 411018 is
e absolute owner, possessor of (he

FOR THE ATTENTION OF THE CREDITORS OF
KAVED STEEL PRODUCTS PRIVATE LIMITED

{Uinder Regulation & of the msolvency and Bankruptcy Board of ndis
{lnsaivency Resolition Process for Corparate Persans) Reguiations, 2016)

|[ﬁ IDBI BANK IDBI Bank Ltd. Retail Recovery, IDBI Houss, 1" Flaor, POSSESSION TIRUPPUR. TAMILNADU from 491 to 495 of "ACOLADE immaovable property describad in the
B, el [\1yaneshwar Paduka Chowk, F.C, Road, Shivaij Magar, Puna-111004 NOTICE ’ CO. OP. SOCIETY LTD." Schedube helow and as such the onginal| RELEVANT PARTICULARS
I.P. No: 42/2024 >
- N0 . lile documents of the sakd propery Le. 1. | Revre of comonste debine M/S KAVED STEEL PRODUCTS PRIVATE LIMITED
The Authorised Offices of IDBI Bank Limited, under the Securfsabon and Reconstructon of Financal Assets ard VKathi situated and constructed on land Original Sale Deed { Kharedikhat bearing [ |-
Enfarcement of Securily Infarest Act, 2002 (54 of 2002) & in exercise of the powers conferred under Section 13{12) nead -nainiravan, bearine S. No. 25 Hissa No. 1A Document No. 257211989 registered in the | || 2 Dt of incorporation f comorh: st 27t July 2011
with Rule 3 of Security Interest [Enforcement) Rules, 2002 Pubished Demand Notice dated mentioned below, under Slo Velliyangiri, No : 1, 7th Street, caring S. 0-. 1Ssa _0- office of Sub Registrar Havell No. 2 has 3. | Authority under which corporale deblor | ROGC - Pune
Sachan 132} of the said Act, calling upon the concarnad Boerowars, as per details givan below, b repay the amount Eswaramoorthy Nagar, Velliyangadu, and S. No. 26 Hissa No.1, situated begn misplaced & lost from my clients and % rcorporied |/ mogisternd _
menticned i the respective Notice within 60 days from the date of the Sakd Nofce. The concemed Bormowers having failed Tiruppur 641 604 ..Petitioner at Kharadi. Pune - 411014: in the: same is not fraceable even after dus| | 4 Comorate idertry Mo,/ Limmed Labitty | U74000PN011PTCI40279
; ’ 3 £ 5 > > search and diigence and hence e owner BT Mo, of r
la repay 1ha said disa amounl, nabice &= hareby givan bn the concemed Borowears in particular and e publicin general thal “\ersus- Shet Civanashwar - Sopsn lole Has iderificetion coporEER dEbor - o
the undersigned has taken Possession of the immavabie propesty described hergin below in exercise of powers confemed 1. THE MANAGER respect of Flat A2-601 currently mmﬁéﬁl a complgint-al Pimprl Poce .| Arkdress of the regstered office and. B-531, 544, Sth Fioor Cover Cantar Mokeding
on him undar Seclion 1314) af the said Ac read with Bua 8 of the said Fules on he dala mantioned balow. The concemed ' i g piincipal affice (f sy of corpoesa Roesd, Carnp, Pune, Maharsshtra, india, 411001
BAJAJ FINSERV. owned by MIs. keshma Somarnti, Station m regard to the lost documents
Baorrowers in particufar gnd the pablc in general are hareby cautioned not b deal with the concermed prapery Bno any ' has been reported lost/misplaced from his residence I ambady has faund | dedtiy - | SO .
dealngs with [he said proparty will be subject to tha charge of ID8I BANK LTD. far an amounl manficned balow. The 6 Floor, (Off) Pune Ahmed Nagar Road, as been reported 10s Spiacc the said documants and is in possassion of A, | INB0hENCy commencement date in 25 08 2025 Monday)
bomower s attenfions invéed o sub-secticn () ofsection 1 3afthe Azt in raspectoffima avalable foredeem the secired assets. Viman Nagar, Pune 411014 and an application has been |-.+- '%HII'-’ HMT1MHHSE redating !Ell:l‘l.::t"lll& sald respart ot corporate dabtor Recetved on 3108 2025 [Sundsy)
Namo of e Boercwvers [| DM oE | ) Descriplion Gufstanding .Respondent No.2 made by them to the society for are herelly ragquestad 10 TeWM | |7 Estimate date of sioeurs of rsohency | 2L02.200% [Saliday)
m { Property Holders and . ﬂ mﬂﬂ:‘ﬂ mmm GENERAL NOTICE issuanc}e, of duplicate certif?:]ate :ldeh:fl1ﬁ?:;:sn;::nrnﬁt:; gfmg;ﬁmﬂﬁ;: sl ion proees 1 R
; Lean Account No. Notice | __ dataiRs) Take notice that the above said petitioner h : hereby invi [ afthis natice. The said notice issued onthe| | B |Neme and regsimbon rumber ol the | Mr Adhanl Meriawer]
1 | Shri Ratnakar Pandirang | 17/52025 | 28-08-2025 | 48 that piece and parcel of the property | Rs.37 4234515 had filgd a petition lqefore the Ffrincipgal T ? SOClet.y .ere y lnﬂtes requsest of my cienl resahency professional acting e rierm | 1BBLIPADD1 Ff.t‘ﬂﬂﬁﬁ_.-'mr-' 1810799
| Solaskar (Borrower) & (Symbolic |sitauted at Flet 405, Fourth Floar, Wing-|  (Rupees Thiry Subordinate Judge of Tiruppur, Tamilnadu in claims or objections (in writing) 'S;FT‘-EF-ULE OF TH E_ﬁﬁﬂ'PER:TT s Aion professional (APAMVNRITIESLIZ2006
{ Smit Damayant Ratnakar Possession) | A, Abhishek Maadows, Survey No: 680, | Saven Lakhs |.PNo : 42/2024 to declare him as an for issuance of duplicate share r-.tuui.iclil;? F;‘;‘L'*E:"mmﬁg’ Egﬁ’h‘lﬁ 0. | Address and emal of the infenm Manawati & Associates B 202, Shemion Clssi,
Solaskar {Co-Bomower), Mgt Mo 17, Landewad Chowk, Bhosan, Eighty Twa insolvent and the same is posted on ctificat ithin 8(Eight) d ru:]frl:sql‘:’lrdl'f'r&ilf'-uriﬁ;; 139 % 11¢am=‘tﬁgﬂln}1ﬁl | resniution professional, as negistannd [r Charat Singh Colory Chakala, Ancher Exst
Loan account Number: Pune, Maharashira, admeasuing area | Thousand Threa 23.09.2025. So if the above said certiiicate within o{ Eight) days admeasuring 286 Sq. Fts constructad on with the Boand Murmbsai City, Maharshira ADC0GS
1G7BAT510001 5668 of 56.1 Sq Mir Campet plus One Car| Hundred Ninety respondents or any other person have any from the date of publication of land bearing Survey Noo 102 Hissa No, s - 1 En];]al I:L‘I anhar;ﬂmafﬂh'ﬁhhﬁmﬂi‘mm
S1ETEET 5100075677 Parking or theregbouts, situated wilkin | Five and Sidgen obiection over the same. then kindly make : : : : ; 1M and having corrasponding ity i} ress and edrnaihto b pEed th Fioon, Blusmes indusingl Estata
the Village limitz of Bhosan, Teluka Haved | Paisa only) as an oJur appearance before’ the said C}Cl)urt on this nOth.e' Ifno Cl.almS/O,bJeCtlan uryey numhber 5_1'.r :if_fle & 51737 satuated in ooTEspOnoence with the Inkenim haar Metro Mal and Tats Povwer Petra! Pump
and Registration Sub-District Puna| 10-08-2025 plus y . are received during this period the ""'"H?E' of Pimpri¥Yaghere, within tha sesolLrion professional Westem Express Highway, Borall Esst - 400066
irthog PR o / that day of 23.09.2025 at 10:30 am. and . . limits Punpei  Chinchwad  Municipal
Disrict and Registralion District Pune i | furikar nlenes and raise vour obiections. Failina which suitable the society shall be free to issue Gorporation, Tal, Maveli. Dist, Fune and kusrizal
i sl MG 31105, Cges haan d g b j dbyth ; id court duplicate share certificate within the jurisdiction of Joint Sub | §FrnelICx b enechineigmes com
; 7 . ] oraermay be passed Dy the sald court. : Rl strar Haveli | 1200 Pun 11! Last chate Tor submisskon of claims 1400 20125 {Surdey)
2 | ShriArun veshal Arand 225 | 23-08-2025. | All that piece and parcel of land| Rs.23.43.216.55 / By order of court / Place : Pune e strar Havel umnes e i -
(Bomawer) & Gurlean (Syrbollc | comprised in @nd forming par of  Flat| (Rupeas Twenty y : Sd/- Date : (LON2025 B ﬂ'“‘"‘ “T““"‘"'”'Iﬂ- Tary, urder clatse | NA
A Arand {Co-bomower) Possession) | 1008, Dhanldoms Heritage, 10th Flocr, | Three Lakhs Farty P. MURUGESAN, M.A.B.L., Date : 31/08/2025 Secretar ADVOCATE JAIKEWLANIES.L LLE {bi of subsection (B4 of section 21,
Loan Account Mumber: (al 1265 & 1267, Chikhali, Pune,| Thres Thousand D. VIMALRAJ, B.Sc.,.B.L., ary Acd; Shap Mo 3, Narayan Market, Rexi Ta Piman asoenaingsd by the: rierim resoiution
O522675100050574 & Maharashira, admeasiring 3058 Sqmirs|  Two Hundred Advocates, Tiruppur, Taminadu. Acolade Co-op. Hsg. Society Puast Office, Cpp Pimpn Railway Staton, potessional
DS22673100052653 Carpet areg alorng with enclosad balcony | Sikteen and Pasa Cell - 98423 27944 Ltd, Kharadi, Pune - 411014 Pimpri Cakany, Pune 411017 Ph: 330473483 | | 3 Names of nsshency Professicnals W
admaesuring 2 61 + Temace admeasurng | Fifty Six only) as | dertified 10 st as futhonsed
3.58 Sq.mirs & balcony admassuring | on 10-02-2025 Representatve of cradiors in a cass
3.30 Sq.mirs & Coverad Car Parkingor|  plus huther i (Three names for each class) PR
Meraabouts, sibuated willin the Viage irleast and {3} Retavant Forme and Weabuink tpscs b Boelin,/eny horra dosmniloads
|i|'"'|||.5. nf_[:huirl:ali, _‘-.'al_uha Hau.lel.u_ and | charges (hereon \ AHT HﬂUE' NG FIHAHCE (lHDIA} LI H ITED b L.-a-:aﬁ::ﬂ authonzed represantatives - | kot Appicables
Ht:-'glﬁé-'ﬂll_n;l ﬁbﬂ-%r_ilrgl I;L-ne I;Ir51rrl|\'.'1 el Fegd. Office: 107, First Floor, Best Sky Tower, Netaji Subhash Place, Pitampura, New Dalhi - 110034 are enaiiahie at
and Registration Distict Pune in the B Hica: 40 e Ao Dhan " R PR Motsce i hereby given that the Netonsl Company Lew Tribinal Mumbai Bench¥l, has
Slﬂaﬂiﬁmﬂarashlra-‘r?!‘uﬂﬁ b Branch Office: 49, Udyog Vikar Phase 4, Gurugram, Haryana -122015 S acar the My T A R CAITMELS. Fain} PEAGhIioN prscass:of 1A KAWED
- B STEEL FRODUCTS PRIVATE LIMITED on 25.08. 2025 [Mondayl, Receved JL08 2025
Place:- Pune S0 PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY (S LAy, . PR, e A
Uha:- B2 2025 Authorised Dfficer E-Aurhon Sale alimemovabie propesty markaged under Setanlizalion and Reconstruction of Financial sseds and Enfarcement of Securty Inberest {SARFAESIF At 20002 The craditors of KAVED STEEL PRODUCTS PRIVATE LIMITED are heroby called upon io

MAHARSHTRA SCOOTERS LIMITED, C/0 BAJAJ AUTO LTD

{"the Act"] naad with provisa 1o Rule B (6 of the Securdy Inferest Acl, 2022, Nofics is hanaby ghven fa the pubiic m ganeral and Lo the BarowsiMorpagersGuaranions i
paricufar that the Authanzed Crfces of ART Rousing Finance | India] Limited had fakan Possession of the fofowing propartydies) mantionad pursuan| io damand rakzed
issued undar Sac 1302) of tha A2 in the loan sccounl no, LXPPROSSIT-1ITO008T0 wh nghl o sell on "AS |5 WHERE 15 BASES AND AS 15 WHAT IS BASIS" for
reafization of Compary's dues pius inlerest as detabed harsundar and whareas consaquentupon failura o epay the dues, tha undersgned in exencisa power af conlermed
Laction 13(d) of the said Act read with Rule 8 of the =aid Rules purposes to reglize the Company's dues by the sale of the sad propertyfect. Tha sale of the below

mibimet their alpims with proof on or before 14,050, 7025 {Sunday) o the interim reschetion
professional ot the address mantioned against antry Mo, 10

Tha financial credora ahat submil thair claims with proal by elactnls maans anly. Al other
craditars maysubmit the 2leime with phool in person, by post or By elestianic méans.
Subimission of falie or misleading prools of olsm shall attrect penalties, Arihant Nenawati
Drate - 02.09. 2025

rentoned property(ies) shall becanducied by way of E-auctans Soughweh pota hiips haww bankeauctions, com bitedim Resolution Profeasiomnad

Rapgistered Difice address of Company © Mumbai-Puse Road, Akwrdi, Pane - 411035

Place : Mambai

b - : T i C . - In the ther of Kaved Stesl Products Privade Limibed
L A g R L S e Name of the Detal o Amourt as per | Reserve Price] Date.and | Lasi Date o e Ao PO OIS 71 1103
the Campany b [ssup duplicate Share Cartiicateis).Any persan wha has a claim in respect of the Account Immovable property Demand Notice | EMD Time of Bid and Tata Power Patiol Pura, Westam Expidss Highway, Borivall E35t - 00065 Mumbai
sl Glswes Should ldge the Same with the Company al ks Reglistered OMce within 21 @&x's fam Holders & Demand Bid increase E-auction Submission Email H: ibe. kEvedstealgrmail com
this date etse the Compary will proceed to ssue dupbcale cerfilicateisiio the aforesald aplicants Matice Date Amount
Moy e SRR | SANDEEP PROPERTY BEING FLAT/ Rs.7,75.063/ Rs. 9.24.000 | 03.10.2025 02.10.2025

Name of Ne of Distinctive mos. Cerfilicate a ( 1,75.063/- 5.9,24, A0. A0
Follone. | gharsholder | shares [ Fom | To From o SUKHARAM UNIT NO. 404, 4™ FLOOR, as on s 92.400 From up to
SAmanE ]| 3k | Danse | Saone:| Ba || A4 VAIDYA BUILDING NO. D2, COMPLEX | 07.10.2024, o, 11:00 AM 05:00 PM

BOODDST4| gawsiiaLasl | 50 | 3664008 | aesagsh | 0zt | 10zstd {Soriower) KNOWN AS "XRBIA ABODE" Rs.10,000 | to02.00 PM

Date : 01.09.2005 . Name of Shareholder(s)- b) SUSHMA SITUATED AT GAT NO. 240, Uemand I KATARE SPINNING MILLS LIMITED

Place : MAHARSHTRA BADRIMARAYAN BANSILAL JAJU SANDEEP VILLAGE JAMBHUL, TALUKS Notice Date: REGD. OFFICE: 14/30 GROUND FLODR. BWING KATARE COMPLEX:
VAIDYA MAVAL, DISTRICT-PUNE, 09.10.2024 GANDHIMAGAR, BL NO. 10 Solapur MH- 413006
(Co-Borrower) | MAHARASHTRA CIN: L17T19PN1980PLCO22962

Tel No. 0217-2376555 Email: katarespinningrmilts @amail com

NOTICE

Molice is heraby given that the 45 Annual General Maating (AGM) of the Members of t
Company will be hald on Monday, the 297 Seplamber, 2025 at 1100 a.m, (1.5, T.) at 14730
Ground Floor, B Wing, Katare Complex, Gandhinagar, BL. No. 10 Salapur, MH- 13006,
The Naotice-and Annual report are aiso available on the websile of the Comgany and the
Agency, Lewanw katarespinningmills.com COSL wwiw. evalinginda com., Members who
do not recenve the Annual Repor, may request for & copy of the same by writing 1o the
1I':I:;Iama\g::'ng Director 81 the above mentioned E-mail 1Ds or Registered Office of the
orpany.

Pursuant to Section 108 of the Companies Act, 2013, read with Rules made thersunder

PURLIC

NOTICE

| The General Public s hereby informed that Original Agreement registered |

{ on O 10/1997 at Senal No. C-2/10397/97 (through Amnesty Scheme) |
uxn.,cuw{l v and between M/s Mahalasa Builders and Uddhavrao Y. Mane |

| and Sonali N. Mane {Sonali Kshitij Ranaware) pertainming to Flat No, 7 |
| Blue-Line Co-operative Housing Socicty Ltd, Flot No. 128, Lohgaon, |

: Viman Nagar, Pune- 411014 has been inadvertently lost/misplaced Any |
| person in possession of the abovementioned document 15 requested 1 hand |

| over the same 1o the IJ]]dL!'LIEHL‘d within a perod of 7 days from date of |
| publication of this notice, failing which, it will be presumed that the |

Name and Contact details of Authorized Officer - Mr. Manoj Kumar Pal,

Mobile No. 8130908211, Email |d: manoj.pali@arthfc.com

TERMS & COMDITIONS: 1. The mferesied bidders shall aubeni e EMD thraugh Web Portal: bittpa:fiwww. bankeauctisns.com (lhe waer 10 & Pasgaond can be
abteined fee of cost by registering nams with hitpswww bankeauctions.com| through Login 1D & Password. The EMD shall be payable through HEFTIRTGS inthe
following account: S20008338359T, IFSC Code; HDFCOS002TY, latest by 05:00 pm on or before date mentioned in the table above. Please note Chegques shall
niat b accapted as EMD amound, 2. Campary shall hesweyer ned be responsita for smy oulztanding dues | encumbrancas taxarears, ifany, The inlending biddans shauld
sk e rcwm independent Bguines reganding e encumbrinces, ke of property(bes] & loirspec) &salisty emsehais. Praperty can béinspeched SIAcly g por e e
& Hre ghven by Augnonsed Cfficesr, 3 The inlerded hidders who heve dendsied fhe EMD and regquire assiglance bn créaling logn D & pasawond, wpiosd data, sugimittngbid,
traning on e-bidoing process edn., may condact our serdee provider Mis C1 ndla Private Limited Helpline Mumbers @ 124-4302020000/22023, T20196 1124 /1125 1126,
Mr. Mannur Balaji Govindarajan Emall: dethiclindia.com, Contact No ;+31 TITTR04080 and for any propany relaled quary maey contsct Authonized Offices as
manfonad above inthe office hours dusing working days {10806 o 5 PM). 4. The haghest bid shalilba subesct o approval of the Authansed Cificer, Authorised Officarresensas

: document has been irretmevahly lost,
 Pune
| Dated: 02/09/2025

PUBLIC NOTICE

Notice is hereby given that the property bearing Residential Flat No. 1103
in Building No. "A" admeasuring area 1099 sq. ft. built-up i.e. 102.18 sq.mt.
with terrace admeasuring area 127.00 sq.ft. built up i.e 11.80 sq.mt. builtup
situated on the 11th Floor, along with covered Car Parking Space No. A-B-14
in same Building admeasuring area 13.38 sq. mtrs. i.e. 144.00 sq. ft, alongwith
10 shares issued by share certificate No. 042 and said shares are bearing No.
411 to 420 in housing complex known as "BRAMHA EXUBERANCE CO-OP
HOUSING SOCIETY LTD." situated at the said property as constructed on
the land bearing old Survey No. 13/1 and 13/2/3 respectively C.T.S. No. 739
lying, being and situated at Village Kondhwa (Khurd), Taluka Haveli, Dist.
Pune 411048 within the limits of Pune Municipal Corporation and within the
Jurisdiction of the Sub Registrar Haveli No. 1 to 27, District- Pune is co-owned by
Mr. Yusuf Mohammed Poonawala And Late Mohammed Salehbhai Poonawala.
Late Mohammed Salehbhai Poonawala died intestate on 07/08/2020 at A-1103,
Bramha Exuberance, Off NIBM Road, Kondhwa Khurd, Pune-411048. Late
Mohammed Salehbhai Poonawala has three legal heirs namely 1. Smt. Vazira
Mohammed Poonawala (Wife) 2. Mr. Yusuf Mohammed Poonawala (Son), 3.
Mrs. Tasneem Mubasshir Poonawala (Daughter), All R/at- Raheja Vistas Phase
4, Mohammadwadi, Pune 411060,. If any person is having any will or having
any objection and claiming any rights, charge, title or interest in the said property
must make the same known to me writing at the address mentioned herein below
within the period of Seven days (7 days) from the publication of the notice along
with all original copies of documents by which such title, interest etc. is to be
claimed, failing which any such alleged claim will be deemed to have waived
and no such rights will be deemed to exist.

Date : 01/09/2025  Adv. Geeta Manohar Wavhal

Place Pune
ADVOCATE & NOTARY
Office: Chandan Nagar Bhaji Market, Chandannagar, Nagar Road,
Kharadi, Pune 411 014. Cell No. 9665013339

Adv, Nagesh Nitin Kale |
i MhAce pi- Flat Mo, 3 Third Floor, 82410 |
Chintamani Apanimend Bhamdarksr road |
Pruang=d [ 103 "l-luh ‘?Ilﬂﬁ‘iﬁd-i-l |

TENNECD FEDERAL-MOGUL BEARINGS INDIA LIMITED

CIN: L29195HR2006PLCO4262
Regd. & Corporate Office: Paras Twin Towers, 10th Floor, Tower B, Secior-54
Golf Course Road, Gurugram-122 002,
Tal: (91-124) 4784530, Emal k- Abhishek nagargienneco.com

NOTICE

NOTICE TO THE MEMBERS ON INFORMATION REGARDING THE
18™ ANNUAL GENERAL MEETING TO BE HELD THROUGH VIDED
CONFERENCE (VCYOTHER AUDIO VISUAL MEANS [OAVM)

NOTICE is hereby fhat the 19" Annual General Meeting of
Members of Federal- ul Beanngs India Limiled "Company™) will ba
held on Friday, 26th September, 2025 at 1:00 PM through Video

Conferencing [ VC §¥Oiher Audio Video Means [TOAVMT) in compliance
with ali the applicable provisions of the Companses Acl, 2013 (Tthe Act™)
and Rules read with all applicable crculars on the matier issuad by
Ministry of Corporale Altairs ("MCA™) from ime o Gime fo transact the
business sat out in the Notice of the AGM

in compliance with MCA Circulars, the Notice of 19°AGM logethar
with Annual Report for the Financial Year 2024-25 will be seni fo
those mambers alectronically whose a-mail addresses am atready
registerad with the Company or Registrar and Share Transfer Agent
(RTA) or with their respective posiory Parficipants (DPs)
Necessary arrangemants have been made by the Company with KF
in Technologies Limied ("KFINTECH') 1o facililale remole
§ e-voting and voling during the meeting.

Tha Motice of AGM & Annual Report for the FY 2024-25 will be availabla
at the website [www.kfintech.com) of RTA

Members hoiding Shares in physical form or thosa who hawe nol
regisiered their e-mail acdress with the Company or RTA. can regisier
tharr e-mail address for receipt of Notice of 15° AGM, Annual Repor and
the ipgin detais for remols a-voling & jomning the AGM through VG
I OAVM faciity by sending a request o KFin Technologes Limited
[(HKFINTECH"). R aslrar and Share Transfer Agent of the Company al
ramachandra. fintech.com by providing their name, folio no
scanned copy share cerificates (Fronl and Back) solf-atiested
scanned copy of PAN card and Aadhar Card in suppor for regisierning
thair g-mall addresses. Mombers holding Shares in demalorialised form
org requesied o egisterfupdate thesr a-mal IDs with their Deposilony
Farticipants (DPs)

Tha Company will provida mmole e-woling Iacility and e-voting facility o
all its members io cast their voles on all The resclutions sef oul in the
nolice of 19" AGM. Detadled instructions lor remole e-voling and e-voling
during the AGM shall be provided in the notice of 197 AGM

Ay person, who acquire shares and become member of the Company
aher the date of slectronic dispatch of Nolica of 18™ AGM and holding
shares ns on cul-of dale i.e ., Friday, 19 September, 2025 may oblsin
the Login ID and password by sending a regues! al
evotinggikfintech.com.

This nolice s being webed for the informabon and banahl of &l he
members of the Company and is in compliance with the applicable
circulars of the MCA. The delaled process and mannes of remols &-
woln l’.f;l e-voling &t the AGM, instructions for attending the AGM through

VCIOAVM, etc. will bo proweded in the AGK Nolico
For and on behalf of the Board of
Federal-Mogul Bearings India Limited
[Kapdl Arora)
Dase; 17 Septamder 2035 Whode-time Direclor
Place: Gurugrem DiN: DERITHAT

referhbtpscihwwe bankeauctions.com

Date :-20.08.2025
Place : Puns (Maharashira)

tha right loacoapliveject ey or all o¥ansjibics 50 racaived withoul assigning any reascrwhalsoever, s dacision shall be final & binding. &, For detailad farm and condition

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

Authorised Officer
For ART Housing Finance {India) Limited

L&T Finance Limited

(formerly known as L&T Finance Holdings Limited)
Registered Office: L&T Finance Limited, Brindavan Building
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom
Santacruz (East), Mumbai 400 098

CIN No.: L67120MH2008PLC181833

Branch office: Pune

@ L&T Finance

POSSESSION NOTICE
[Rule-8(1)]
Whereasthe undersigned being the authorized officer of L&T Finance Limited (Erstwhile, L&T Finance Holdings Ltd), under the Securitizationand Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002, and in exercise of powers conferred by Section 13(12) of the said Act read with [rule 3] of the
Security Interest (Enforcement) Rules, 2002 issued a demand notices calling upon the Borrower/ Co-borrowers and Guarantorsto repay the amount mentionedin
the demand notice appended below within 60 days from the date of receipt of the said notice together with further interest and other charges from the date of
demand notice till payment/realization. The Borrower/ Co-Borrowers/ Guarantors having failed to repay the amount, notice is hereby given to the Borrower/ Co-
Borrowers/ Guarantors and publicin general that the undersigned has taken possession of the property described herein under in exercise of powers conferred
on him/herunder Section 13 of the said Act read with rule 8 of the said Rules on this notice.

Loan Borrower/s/ Demand Notice Date and Type
Account | Co-borrower/s & Description of the Mortgaged Properties Outstanding of Possession
Number | Guarantors Name Date Amount (3) Taken

H168301608|(1) Subhash Jibhau All The Piece And Parcel Of The Property Address: Flat No. 406, | 16.10.2024 |Rs. 21,18,005.67/- 28.08.2025
18051337, |Khaire As Borrower |Admeasuring 205.00 Sq. Ft Carpet Area, On The Fourth Floor, Of The As on 14-10-2024 Physical
H168301608 | And Building Known As Xrbia Eifeel City C4, Situated At Village Chakan, Possession
18051337L |(2) Jibhau Sukha Taluka Khed, District—Pune.

Khaire
PUNHL1800 |(1) Pramod Shivaji All The Piece And Parcel Of The Property Address: Flat No. 509, | 16.10.2024 |Rs. 21,66,528.23/- 28.08.2025
1168, Patil As Borrower Admeasuring 230 Sq. Mtrs Carpet Area Along With 44 Sq. Mtrs As on 14-10-2024 Physical
PUNHL1800 |And Balcony Area Totally Admeasuring 274 Sq. Mtrs Carpet Area l.e 384 Possession
1186 (2) Sangeeta Pramod | Sq. Mtrs Super Built Up Area, On The Fifth Floor, Of The Building

Patil Known As Xrbia Abode — A1, Situated At Village Jambhul Talegaon,

Taluka Mawal, District—Pune-410 106.

The Borrower/ Co-borrowers/ Guarantors in particular and public in general is hereby cautioned not to deal with the property and any dealing in the property
would be subject to the charge of L&T Finance Limited for an amount mentioned in the demand notice together with further interest and other charges from

the date of demand notice till payment/realization.

Date: 02.09.2025
Place: Pune

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

and Regulations 44 -of the SEBI (Listing obligations and Disclosure requirements)
Regulations, 2015, the Company i5 pleased lo provide (5 members the facilily fo cast
their vote by efeclronic means, on all the resolubons set forth in the Nofice of the
45" AGM. The details pursuantio the provisions of the Companies Act, 2013 and the rules
are given heraunder:

The business may be ransacted through woling by eleckonics means

The remota e-voting period starts on Friday, 26" September, 2025 at §.00 A.M. and ends
on Bunday, 28° Seplamber, 2025 215,00 P,

;gl:gute e-viting shall not be aliowed beyond 5.00 PM, on Sunday, 28" September
Pursuant to Saction 91 of the Companies Acl, 2013 and Rules made thereunder the
Register of Members and Share Transfer Book of the Company will remain closed from
1082025 t0 29.09 2025 (Both daysinchesiva) for the purpose of AGK.

Members of the Company hoking shares either in physscal form or in demalenaized
form, as on ihe cut- off dale of Saturday, 200 Seplember; 2025 only shafl be enfilled o
avail the facility of remote B-voling as wall ag voling at the AGKM. A member may
parficipate in the AGM even aftér axercising his right to vole through remale e-valing but
shall not be allowsd o vobe 2gain inthe meeting

Any person who: acguires shares of the Company and becomeas a member of the
Company affer the dispatch of the AGM Natice and holds shares as on the cut-off dats |8,
2" September, 2025 should follow the mstructions for e-voting as mentioned in the AGM
Motice for FIRST TIME USER, which is-avadable on the Company's website, in case of
any queries, the shareholder may also contact tha Registrar & Transfer Agent viz WIS.
MUFG Infime India Pyl Lid.(Formerdy known as Link Infims Indéa Privaie Lmited and
obiainnecessary logewid and paszword,

The facility of vabing thraugh balial papar shall be made available at the AGM and the
members atending the mesting who have not cast their vote by remede e-voting shall be
abba to exercise their mghi at the meeting throwgh ballot papar.

Forelactronis voling, member may refar the Frequenthy Asked Questions (TFACKE") and e-
voting manisd available al wenw evolingindia com under help section

For addreszing any anevancas connected with facllity for e-voting by electranic means
Contact Dy. Manager, Central Depository Senvices (India) Limited, office; 17 floor, P J
Towers, Dalal Sireed, Fort, Mumbai- 400007, Tetephone: contact at foll free no. 1600 21
0391 1, Emad- helpdesk_ avolingi@ odslindia.com.

For KATARE SPINNING MILLS LIMITED

Shy-

Place : Solapur KISHORE KATARE
Date : 30th August, 2025 MAMAGING DIRECTOR
(DAN- DOB45013)

CORRIGENDUM
EXPRESSION OF INTEREST

1. Please refer TB-1, BEG & Centre, Khadki invites applications in
prescribed form from category of Ex-servicemen for
allotment of Regimental shops was published on 29 Aug
2025.

2. The following amendments have been carried out:-

Last Date of Submission of Application.

2.1 For. On or before 1200hrs on 04 Sep 2025.

2.2 Read. On or before 1200hrs on 15 Sep 2025.
3. Rest No Change

PUBLIC NOTICE

Notice is hereby given that my clients, Mr. Namdeo Poma Pawar is purchasing all
that consisting of Flat No. 101, adm. 55.10 Sq. Mtrs., i.e. 593.20 Sq. ft., + terrace 6.68 Sq.
Mtrs., i.e. 72.01 Sq. Ft., Flat No. 102, adm. 56.18 Sq. Mtrs., i.e. 604.82 Sq. ft., + terrace 7.55
Sq. Mtrs., i.e. 81.27 Sq. Ft., on 1% Floor, Mr. Manish Namdeo Pawar is purchasing all that
consisting of Flat No. 201, adm. 55.10 Sq. Mtrs., i.e. 593.20 Sq. ft.,+ terrace 6.68 Sq. Mtrs.,
i.e. 72.01 Sq. Ft., & Flat No. 202, adm. 56.18 Sq. Mtrs., i.e. 604.82 Sq. ft., + terrace 7.55 Sq.
Mtrs., i.e. 81.27 Sq. Ft., on 2" Floor, and Ms. Roshani Arun Chavhan is purchasing all that
consisting of Flat No. 301, adm. 55.10 Sq. Mtrs., i.e. 593.20 Sq. ft., + terrace 6.68 Sq. Mtrs.,
i.e. 72.01 Sq. Ft., & Flat No. 302, adm. 56.18 Sq. Mtrs., i.e. 604.82 Sq. ft., + terrace 7.55
Sq. Mtrs., i.e. 81.27 Sq. Ft., + six covered car parking adm. 60 Sq. Mtrs., on the 3" floor in
"Shree Sai Residency", + 100% undivided share in land area adm. 4.36 R out of S. No. 18/2
at Baner, Tal. Haveli Dist. Pune from their erstwhile owner Mr. Shashank Sharad Sathaye.
That Mr. Shashank Sharad Sathaye assured to me that he has clean, clear and marketable title
to the said properties and all chain documents in respect of the said property are in his custody
except the Original Agreement to Sell dtd. 31.12.2018, executed by M/s Maruti realtors in
favour of Mrs. Preeti Manoj Doke, registered in Sub-registrar Haveli No. 15, Sr. No. 18047,
Original Agreement to Sell dtd. 31.12.2018, executed by M/s Maruti realtors in favour of
Mr. Uttam Ganpat Bhong, registered in Sub-registrar Haveli No. 15, Sr. No. 18046, Original
Sale Deed dtd. 28.03.2019, executed by M/s Maruti Realtors in favour of Mr. Uttam Ganpat
Bhong & others, registered in Sub-Registrar Haveli No. 15, Sr. No. 5076, Original Sale Deed
dtd. 01.01.2015, executed by M/s Achlar Realtors in favour of M/s Maruti Realtors registered
in Sub-Registrar Haveli No. 15, Sr. No. 37, Original Sale Deed dtd. 18.02.2011, executed by
Mrs. Deeplaxmi Madhav Dighe & Mr. Kedar Madhav Dighe in favour of M/s Achlar Realtors
registered in Sub-Registrar Haveli No. 16, Sr. No. 1750 and Original Sale Deed dtd. 19.11.1996,
executed by Mrs. Hirabai Dashrath Jadhav & Mr. Sudhakar B. Mahadik in favour of Mrs.
Deeplaxmi Madhav Dighe & Mr. Kedar Madhav Dighe registered in Sub-Registrar Haveli
No. 4, Sr. No. 8215, Possession Deed dtd. 28.03.2019, executed by M/s Maruti Realtors in
favour of Mrs. Suvarna Shamrao Phadtare, registered in Sub-registrar Haveli No. 15, Sr. No.
5069, Reconveyance Deed dtd. 18.02.2021, executed by The Sadhana Co-Operative Bank
Ltd., in favour of Mr. Shamrao Rangnath Phadtare registered in Sub-registrar Haveli No. 14,
Sr. No. 3216, Possession Deed dtd. 28.03.2019, executed by M/s Maruti Realtors in favour
of Mr. Shamrao Rangnath Phadtare, registered in Sub-registrar Haveli No. 15, Sr. No. 5070,
Reconveyance Deed dtd. 18.02.2021, executed by The Sadhana Co-Operative Bank Ltd., in
favour of Mr. Shamrao Rangnath Phadtare registered in Sub-registrar Haveli No. 14, Sr. No.
3217, Possession Deed dtd. 28.03.2019, executed by M/s Maruti realtors in favour Mr. Tribhuvan
Vasant Zagade registered in Sub-registrar Haveli No. 15, Sr. No. 5071, Reconveyance Deed
dtd. 06.07.2021, executed by The Sadhana Co-Operative Bank Ltd., in favour Mr. Tribhuvan
Vasant Zagade registered in Sub-registrar Haveli No. 03, Sr. No. 1785, Possession Deed dtd.
28.03.2019, executed by M/s Maruti realtors in favour Mr. Gopal Bajrang Rayate, registered in
Sub-registrar Haveli No. 15, Sr. No. 5072 & Reconveyance Deed dtd. 06.07.2021, executed by
The Sadhana Co-Operative Bank Ltd., Mr. Gopal Bajrang Rayate, registered in Sub-registrar
Haveli No. 03, Sr. No. 1787 all the aforementioned original documents along with Index II
and RR are lost and misplaced. Thereafter, Mr. Manish Namdev Pawar has lodged FIRs dated
30.08.2025 and 01.09.2025, in the Khadki Police Station, Pune for loss of abovementioned
documents. Any person/s having any claims howsoever in the said properties, should intimate
the same together with all the documents to me within 15 days from the date of publication of
this notice, at the address given below, failing which it shall be assumed that the said owner
has clean, clear and marketable title to the said properties. Sd/-

Ganga Papers India Limited
CIM: L2AG12MH1985PT CO35575
Regd. Office-241, Village Bebedohal Tat, Maval, Pune, MH-410506
Tek +97 8112511716 Email: compiarce gpitigmel, com Websile: www. Qaengarapers. com
NOTICE
Motice is heraby given that the Forty- First (4121) Annual Genaral Meeting (AGM) of the
Members of the Company will be held on Friday, 26th September, 20251 9:00 4 M. 15T a1
241 Village Bebedohal, Tal, Maval, Pune - 410506 [MH).
The Comgany on 01 05,2025 has sent the Nobce of e AGK saiting oul the Ordinary and
Spaclal businesses 1o befransacled al the Mesling asong with Aflendance Ships, Proxy
Forms and the Annual Bepor forthe FY 2024-25 which mier-glia, compnses of the Audited
Financial Statements along with the Report of Boasd of Directors &Auditors theraon for the
financial wear ended March M, 2025 fo lhe members eleciromically. whose e-mail
addresses are regisiered with the Company! MUFG Infime. India Private Liméded or
Depository Participants. The requiremant of sending phiysical copies of the Motice of the
AGM has been dispensed with vide MCA Circylars and tha SEBI Circular These
documents are siso available on Company's webzite htipssiwaw gangapapers.com for
yourraady refarance
Nolice i also haraby given thal i terms of Seclion 81 of the Companies Act, 2013 and
Reqgulstion 42 of SEBI {Listing Obligation and Disclosure Requiremenis] Fegulation,
Z015, the Register of Members and Share Transfer Books of tha company will ramain
closed from Saturday, 20th September, 2025 to Friday, 26th Seplember, 2025 (both days
inclusive) for the purpose of 418t AGMof the Company
In cormpliance with the provisions of Section 108 of the Companles-act, 2013 read with
Rule 20 of Companies (Managemant and Administration) Rules, 2014 as amended and
Regulation 44 ofthe 3EBILigling Dbligations and Disclosure Reguirements) Regulations,
2015, the company 15 plaased 1o offar remate e-voling facility to (s marmbears, 1o axercise
their righi to wode on the resolulions proposed to be passed af the AGM, The company has
engagedthe serices of MIUFG intime india Private Limited to provide remobe e-vobing faciity.
The voling commences on Tuesday, 23rd Saptember, 2025 (300 a.m. 15T) and ends an
Thursday, 26t September, 2025 (5:00 pm. 15T), No a-voling shal be allowed bayond the
saiddate andtime,
Ay personwho becomes the member of the Company afier dispatch of the Notice, & hald
shares as on cut-off dale le. Seplamber 19, 2025, may contact 1o MUFG Intme India
Private Limited for e-voling procetiers
tembers wha have notcasted their vobe through remote e-voling may cast their vote at the
AGH through balicd papers. A mamber may parilcipate in the AGM even after exencising
his right ko vole through remote g-vobing but shall not be allowed ta vobs againin the AGM
A person whose name appears in the Register of members o in the Register of Benaficial
Cwners maintained by the depositories as on the cut-off date e, Septamber 18, 2025 shall
be anlifled o avail the facility of remote e-voling as wel a5 vobing at the AGM
The nobos of the AGM is avaiiabis on fe Company's website hitps:\waw gangapagers.comi,
o MUFG Intirme India Private Limited's websie hifpsiinsiavote linkintime.co.in' and on
1he wabshe of exchanoe e, BSE Wips:ihwwiw beainda,com. The procaduse of ramals a-voling
i5 gvalable inthe nofice ofthe AGM as wellas on MUFG Infme India Private Limited s website.
For Members holding shares in physical mode, SEBI, vide its Circular dated November 03,
1 (as amandad from fme to time], has mandaled regisiration of PAM, KYC datais
including Bank Account Details and Nomimation. Members holding shares in physical form
are, therefore; requasted to submit their PAN, KYC details including Bank Account Deiails
and Nominalion defails o the Company or MUFG Intime India Private Limited's at its offica
or by sending & duly filled Form 13R-1 &nd other relevant forms (evailable on the website of
the Company ak htipsfwwsy gangapapars, comy).
Members holding shares in dematerialized mode are requested b update thalr bank
dedails with their Dps
In case of any clarfication]{s)grevances| regarding e-voling, the members can contact Mr,
Raji Ranjan, Assistant Vice Prasidant, MIUFG ntime India Privale Limited at C 101, 247 Park,
L.B.5. Marg, Vighrali (West), Mumbai - 400083, 0r amad & enobices@in mpms, mulg.com
or Call at 022 - £31 86000,

For Ganga Papers India Lid,

ie .
Adv. Ajinkya Prataprao Desai v
Office no. 501 and 502, 5" floor, Navkar Commerce Centre (NCC), Placa: PLks Ramesh H‘_umar Chaudhary 2' VI kas RameSh SatPUte
Near Elpro mall, Link Road, Chinchwad, Pune - 411033 s (Chairman & Dweclor)
Mobile : 9763258997 / 9881829291 E-mail : ajinkyaD777@gmail.com | |Pate: September 01, 2025 DIN: 00080136

Form No. URC-2

Advertisement giving notice about registration under
Part | of Chapter XXI of the Act [Pursuant to Section
374(b) of the Companies Act, 2013 and rule 4(1) of the
Companies (Authorised to Register) Rules, 2014
1. Notice is hereby given that in pursuance of sub-
section (2) of Section 366 of the Companies Act, 2013,
an application is proposed to be made after fifteen days
hereof but before the expiry of thirty days hereinafter to
the Registrar at Pune that Switch Climate Tech LLP, A
LLP may be registered under Part | of Chapter XXl of the
Companies Act, 2013, as a Company Limited by
shares,
2. The principal object of the Company are as follows:-
To Buy, Sale, Develop, Design, Implement, Procure,
Import, Export, Consult, Trade And Deal With All Types
Of Systems, Software, Hardware, Machines,
Technologies for climate change, sustainability, carbon
accounting, carbon credit trading using blockchain, and
ESG reporting and support for the projects that reduce
or avoid carbon emissions to create positive impact on
the environment.
3. A copy of the draft memorandum and articles of
association of the proposed Company may be
inspected at the office at S. No. 16/B/1, B-202, Sahadeo
Heights, Someshwarwadi, Pune, Someshwarwadi
411008, Near Hotel Rajwada, Pashan, Baner Road,
Pashan Police Station, Pune City, Pune-411008.
4. Notice is hereby given that any person objecting to
this application may communicate their objection in
writing to the Registrar at Central Registration Centre
(CRC), Indian Institute of Corporate Affairs (IICA), Plot
No. 6,7,8, Sector 5, IMT Manesar, District Gurgaon
(Haryana), PIN Code - 122050, within twenty one days
from the date of publication of this notice, with a copy to
the company atits registered office.

Dated this: 01/09/2025
Place: Pune

Name(s) of the Applicant
1.Vinayak Ramesh Satpute

epaper.financialexpress.com

Pune
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